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(b) if so, the details !Immcl?1

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) No Bir.

{b) Does not urise,
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Salaries of Ticket Collectors

1674, Shri Vishwanath Prasad: Will
the Minister of Rallways be pleased
10 state:

(a) whether it is a fact thdt the
velleving Ticket Collectors at Har-
dwar Station of the Northern Railway
are not getting their salaries in time;

(b) whether it is also a fact that
the newlv appointed Ticket Collectors
at different Stations in different Divi-
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sions of thq Northerss . Rallway .eg.
Moradabad and Lacknijw Didisions
have not even been paid the stipends
of their training period: and

(c) if so, the rouomh‘th'e,foﬂ

The Deputy Minister of Railways
(8Shrt{ Shahnawas Khan): (a) No.
Relieving Ticket Collectors at H
war Station are getting their salaries
in time. However, in the months of
June, August and October, 1957, the
salgries could not be paid on the due
dates which was due to the late
receipt of Muster Rolls from the
Ticket Collectors concerned.

(b) No.
(¢) Does not arise.
Change of Post Office Names

1675. Shri Vasudevan Nair: Will the
Minister of Transport angd Communi-
cations be pleased to state:

(a) whether he has received any
petition to the effect that the names
of the Post-offices ‘Ayroor South' and
‘Ayroor-Kozencherry’ in Kerala State
should be changed as ‘Ayroor
(Thiruvalia)’ and ‘Nyoozhoor’ respec-
tively;

(b) if so, when it was received;
and

(c) the action taken in the matter?

The Minister of State in the Minis-
try of Transport and Communications
(8Bhri Raj Bahaduar): (a) Yes.

(b) 24-4-57.

(¢) The request was thoroughly
examined and it was decided that the
existing names of the two Post Offices
should not be changed as the public
had got used to the names which had
been in existence for a long time and
there were also no chances of mis.
sorting or Postal articles as the names
were quite distinguishable. A further
petition on the subject has beeh re-
célved and ik under considérstion.





